DE SSE | 1A MBE ELi VE
OF BIHAR

1, Sanjay Saraogi son of Shri Parmeshwar Lal Saraogi aged 41 years, resident of Mohalla- Saifullaganj,
P S .. N.M.U. District-Darbhanga (Bihar) give hereinbelow the details of the assetis {immovable,
movahle, bank balance, etc.) of myself, my spouse & my dependents -

{1} Details of PAN and status of fling of Income tax return :

Sl No. | Names Permanent Account | The financial year for Ttal income ]
Mumber (PAN) which the last Income- shiyown in Income
tax return has been filed | Tiny Return {in |
Riopees)
1. Self AJIPSATAY E 20010-11 ¥39251.00
I{m) HUF AAGHRMISE M (HUF) | 2010-11 5000000
2 Spouse- BOXPS2956 K 2010-11 TARARA.O0
3 Dependent |
4, Dependent 2
ES Dependent 3 ............ | | |

(2) That I give ummmmﬁurm“u(mmﬂm&m}ﬂmm
my spouse and afl dependents: As on 31" Murch, 2011

{Mite:

1. Assets in joint name indicating the extent of joint ownership will also have to be given

2 In case of deposit/investment, the details including Serial Number, Amoeunt, Date of Deposil, the: Scheme,
Name of Bank! Insginution and Branch are to be given

1. Value of Bonds#5hare/ Debentures as per the current market value in Stock Exchange in respect o-f listed
compenics and as per books in case of non-listed companics should be given.

4. Dependent’, here means a person, substantially dependent on the income of the cundidste.

5. Details including amount is to be given separately in respect of euch investment)

S, | Description Self & HUF Spouse Dependent - |
No. |
(i) Cash in hand A896,00( Individual} 2847600 MIL
282991 .00(HUF)
(it} | Details of Deposit in Bank account 298028.00 (5.B.) 1 £2450.00 NIL
(FDRs, Term Deposits and all other S, B.1.Darbhanga (F.D.)
types of Deposits including saving S.5.1.Patna Sahara India &
accounts), Deposits with Financial Axis Bank, Dena Bank
Institution. Mon Banking Financial Darbhanga JDarbhanga
Companies and Cooperative socielies 84T76T(S.B.)
and the amount in each such deposit Dena Bank,
BParbhanga
4 l/‘/



Axis Bank.
Darbhanga
(it} | Details of investment in Bonds, 39597500 1%1 100.00 MIL
Debenture/shares and units in {Individual
companies/Mutual Funds and others OO OO HLUF )
and the amount.
{iv) | Details of investment in NSS. Postal 1031195.00 21R853.00 NIL
Savings, Insurance Policies and
investment in any Financial Instrument
in Past office or Insurance Company
and the amount
(v) | Personal loans/advance given Lo any 1523732.00 200000.00 NIL
person or entity including firm,
Company, Trust ete. and other
receivables from debtors and the
amount.
(vi) | Motor Vehicles/Airerafis/ Yachts/Ships | Model-2003 NIL
(details of Make, Registration No. ete, Mahindra Seorpio
Year of Purchase and amount) Turbo
BR.OTPO3T
Rs 849406 _— _
{vii) | Jewelry, bullion and valuable thing 40000000 BS0000.00 NIL
(give details of weight and value) {Individunl) Gold 400 gram
250000 HUF} Silver 1523
Giold 200 gram ZEm
Silver 150 gram
{vi) | Any other assets such as value of 416104.00(HUF) NIL
1. Claims/interest Rifle-40000.00 ==
|(ix) | Gross Total value 5582327.00 1590876.00 NIL |\
B. @
(Note: 1. Properties in joint ownership indicating the extent of joim ownership will also have to e indicated
3 Fach land or building or apartment should be mentioned separgtely in this format.)
8. | Deseription Self & HUF Spouse Dependent - |
No. i
() | Agricultural Land Sonhan NIL
Location{s) Basudeopur,
Survey number(s) Darbhanga
139 1(0)
l_ 1827(N)
Area { Total measurement in acres) 1 Katha 15 Dhur | MNIL
Whether inherited property NO NIL
iYes or MO
Date of purchase in case of self 12.11.1997 NIL
acquired property ——
Cost of Land (in case of purchase) at the 5004, (4} NIL
time of purchase |
Any Investment on the land by NO NIL
way of development, |




.

construction e,
Approximate Corrent market value 1500000, 00 NIL
(i) | N Saifullaganj, Khandwe NIL
Locations) Station Koad, MNagar. Satpur
Survey number{s) Crarbhangs Mashik-7
T456, 7468, Plot No.|
T465.7470,
7471.7472
Area (Total measurement in 5q. fi.) .1 Katha 5 Dhur 570 Sg Mitre NIL
Whether inherited property WO Mo NIL
| {Yes or NO)
Date of purchase in case of self 18.6.2002 24.8.1908 NIL
acijuired property !
Cost of Land (in case of purchase) at the SOO00.00 31947600 NIL
time of purchase
Any Investment on the land by NO NO NIL
way of development,
construction ete,
Approximate Current market value 230000000 1 200006.00 NIL |
{iii} Ruild Mirzapur, NIL '
{including apartments) Rajkumargan],
-Location(s) Darbhanga
-Survey number{s) R052,8057,80548,
Mew(343)
7 Dhur 19
Dhurki
Built up Area ( Total measurement in sg. f63 Sqfi NIL
fi.) n g
Whether inherited property MO NIL
(Yes or NO) il
Date of purchase in case of seli 27.3.2000 HNIL
acquired property
Cost of property (in case of purchase) at 472927.00 NIL
the time of purchase
Any Investment on the Land with MIL.
property by way of development, building
construchion ete.
Approximate Current market value SO0, 00 NIL
(iv) | Residential Building (including Samserganj, Samserganj, | NIL
apartments) Gundhi chowk, Gandhi
-Location(s) Darbhanga Chowik,
-Survey number(s) 12781,12784,12785 | Darbhanga
2785, 12781,12784.12
12789,12790,12791 | 785,
12792/ 12786,12789,12
107, 107(A) 790,
- 108(B) 12791,12792 -
Area {Total measurement in 5q. ft.) 3 Katha 5 Dhur 12 Dhur WIL
| | Built up Area (Total measurement in sq. 1 katha 5700 Sqft | 6 Dhur MIL |
1\,...-""',;1I 7



fi.) e e )
Whether inheriled property YES NO NIL
(Yes or NO)
Date of purchase in case of self NO 22.7.2006 NIL
acquired property
Cost of property (in case of purchase) at 20000000 ML
the time of purchase
Any Investment on the land by NIL
way of development,
construction elc.
Current Market value Rs. 6000000.00 2000000.00 NIL
Joint assets self
share 1/3
=2000000.00
{v) | Other {such as interest in property ) NIL
{vi) | Total of Current Market Value of (i) te | 4300000.00 TT00000.00 NIL
{v) abave

{(3) 1 give herein below the details of liabilities/ dues to public fimancial institutions and govermment:-

Mote: Please rate details of name of Bank, institution, entity or individual and amouint for each item)
S. | Description Self & HUF | Spouse(s) IRependent - 1
M.
{ij} | Loansordues to NIL NIL ML
Bank/Financial
Mame of Bank or Fl
Amount outstanding
Mature of loan
Loan or does to any 2127183.00 25004, 0§ Unsecured) | MIL
individuals/ Entity other than | (Unsecured Loan}
mentioned in (i) above.
Unsecured Loan.
Mame(s)
Amount outstanding
Nature of loan
Ay other liability NIL WIL HilL

Grand total of linbilities 2127183.00 25000.00 NIL

(ii) | Government Dues: NO KO MO
Dues to departments dealing
with government
accommaodation

Dues to department dealing with | NO NO MO
supply of water

Dues to department dealing with | NO NOY WO
supply of electrivity

Dues to department dealing WL WO M)
with supply of

telephones/mobiles |
| Dues to department dealing MO NO M0 j




with govertment ransport I_ T =
(including nircrafl and
helicoplers)
Income Tax Dues NO NO it s
Wealth Tax Dues NO NO MO
L Service Tax Dues NO WO MO
Municipal/ Property Tax Dues NO WO MO
Sales Tax Dues MO HO MO
Amy Other Dues NOD WO O |
| (i) | Grand Total of all Govt. dues | NO NO Wi
Details of Assets and Liabilities in rupees
Description Self & HUF Spouse Dependeni-|
A Moveable 5582327.00 1550876.00 NIL
Asget (Total value)
B Immovable MIL
Assel
{i) | Purchase Price and SO000.00 1062 7403.00 ML
Development Cost of
Immovable Property
{Total Valuel
‘ ‘ (i) \ Approximate Current 430000000 T700000.040 NIL
Market Price of
T Asset (Total Value)
(o4 Liahilitics NIL
(i) | Government NIL NIL
B dues (Total)
(i1} | Loans from Bank, 212718300 2500000 MIL
Financial Institution and 4\ |
. other (Total) - i e E—
VERIFICATION

1, the deponent, above named, do hereby verify and declare that the contents arc true and comect to the best of my
knowledge and belief, no part of it is falee and nothing material has been concealed there from. | fusrther declare that:
I, my spouse, or my dependents do not have any asset or Lability, other than those mentioned in iterms 3 and 4
above.

Verified st Darbhanga this the.. 30" day of .. December... 2011

'\.},.--";_\J'L/l.

[1e"
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